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ATTENDANCE CUM-OR'ER SHE-ET OF TRE HEARING OF AHME'ABA&
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAI. ON 03.11.2017 7 :

Nam'e of the Company:  Neel Kamai
& A - Plethico Pharmaceuticals Ltd.
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Leamed Advocate Mr Rajesh Vaghasiya /b Leamed Advocate Mr. Jayesh Buch
present for Petxtmner Nﬂne p _:-:esent for Respendent o - ' -

e e P L R i L L L L LR T

At request of Learned Couns;el for petiﬁmn '

List the matter on 28.11.2017.

'~ MEMBER JUDICIAL
Dated this thf: Sf'd day of Nmﬁmbﬁr 2ﬂl7




